
The deatiis o f expenditure so far reported by the Slate Government in respect o f 
Natural Calamity Relief during 1990-91

(Rs. in Crores)
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STATEMENT II

SI.
No.

Nome o f the State Expenditure 
reported 
so far

1. Andhra Pradesh 167.02
2. Assam . . 10.24
3. Bihar. 17.28
4. Gujarat . . . . . 66.79
5. Haryana . . . . . 1.17
6.; Karnataka . . 7.49
7. K e r a l a ....................................... 28.46
8. Madhya Pradesh 73.43
9. Maharashtra.................................... .2.88

10. Meghalaya . . . . 0.11
11. Mizoram . . . . . 0.13
12. Nagaland . . . 0.39
13. Orissa 51.75
14. P u n j a b ....................................... • 18.42
15. Rajasthan . . . . . . 41.75.
16. S i k k i m ....................................... . . 3.63
17. Tamil Nadu . . . . . . 17.73
18. Uttai Pradesh . . . . . . 28.02
19. West Bengal 9.01

T o t a i .......................................
^ .............. ...------ ----------------- ---------

• 536.2139

Chambal Cad Piojcct Phase U
1339. SHRI GIRDHR1 LAL BHA- 

RGAVA: Will the Minister of WA­
TER RESOURCES be pleased to 
stale:

(a) whether, the Chambal command 
Area Development Project Phase-ll 
has been referred to the World Bank 
for financial assistance;

(b) if so, the details thereof; and
(c) if not. the reasons therefor?
THE MINISTER OF WATER 

RESOURCES (S fR l VlttYACHA- 
RAN SHUKLA): (a) No, Sir.

(6) ftaes not arise.

(c) On completion of detailed scru­
tiny, the project will be considered for 
external assistance.

Code of Conduct for Lotteries
1340. SHRI G1RDHR1 LAL BHA- 

RGAVA: Will the Minister of HOME 
AFFAIRS be pleased to state;

(a) whether the Government had 
annoipced a code of conduct oa June 
27, 1984 to check lottery business;

(b) if so, the details thereof,

(c) whether the said code of con­
duct is being adhered to; and


